
THE AUHATI HIGH COURTATGUWAHATI
(HIGH COURT OF ASSAr,r, NAGALAI{D, i,t[ZORAt4 AI{D ARUNACHAL PRADESH)

NO. HC. VII-51/1997/5730/A

From

To,

Sub:-

Ref:-

Sir,

Shri Saptarshi Garg,

Jt.Registrar (Vigilance),

Gauhat High Court,
Guwahati.

Shri Pratim Kumar Bora,
District & Sessions Judge,
Barpeta,

Dated Guwahati, the

Station leave permission.

Your letter No. DJB/2537 dtd. 23.06.2023.

dated / 2q -o(-19L3

24

,lI
June, 2023.

With reference to the above, I am directed to inform you that your
prayer for station leave permission, with tfte ofricia! vehicle, at own oost,
from the evening of 2r.06.2023 till tfte nrcrning of 26.O6.2023, has been
granted. The Additional District & Sessions ludge, Barpeta and in his absence the
next senior most Judicial officer available at the station shall remain in charge of your
Crurt and office during your absence.

Yours faithtully,

sL/-
,T. REGISTRAR (WGII.ANCE)

Memo NO.HC.Vll-5L I L997 I 573o(A)/A,

Copy to:

,( The Poect Manager, Gauhati High Crurt.


